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reply given to Starred Question No. 
574 on the 13th March, 1964 and state; 

(a) the up-to-date progress made in 
regard to the manufacture of cheap 
cameras in the country; 

(b) whether any reply from the col-
laborator has since been received; and 

( c) if so, the details thereof? 

The Deputy Minister in the MiDis-
try of Industry - and Supply (Shri 
Bibudhendra Misra): (a) to (c). A 
reply from the collaborator has been 
received and the terms are under 
negotiation. 

Powerloom Enquiry Committee 

r Shri Dhuleshwar Meena: 
Shri Ramachandra Ulaka: 

-551. -( Shrl N. R. Laskar: I ~hr~ Vishwa Nath Pandey: 
Shn M. L. Jadhav: 

L Shri B. N. MandaI: 

Will the Minister of Commerce be 
pleased to refer to the reply gtven to 
St~rred Question No. 788 on the 28th 
March, 1964 and state; 

(a) whether the Pcwerloom Enquiry 
Committee under the Chairmanship 
of Shri Ashoka Mehta has submitted 
its report; 

(b) if so, the recommendations con-
tained therein; and 

(c) the decision of Government 
thereon? 

The Deputy Minister in the Minis-
try of Commerce (Shri S. V. Rama-
swamy): (a) Yes, Sir, 

(b) A copy of the Powerloom En-
quiry Committee Report has been laid 
on the Table of the House on 21-9-64. 

(c) The recommendations are still 
under consideration of Government. 

Code 01 Conduct lor Exporters 

r Shri Rameshwar Teatia: I Shri Dhaon: 
Shri Bishanehander Seth: 

-552. -( Shrl B. P. Yadava: 
I Shri P. R. Chakravertl: 
L Shri P. C. Borooah: .. 

Will the Minister of Commerce be 
pleased to state: 

(3) wheVher Government have pre.-
pared an eight-point draft model code 
of fair trading; and 

(b) if so, the broad outlines there-
of? 

The Minister of Commerce (Shri 
Manubhai Shah): (a) and (b), A 
model code for fair trading practices 
for the internal trade has not yet been 
fin3lised. As regards external trade, 
I would like to invite attention to my 
reply to Starred Question No, 295 on 
29th November, 1963, when I had plac-
ed a copy of the draft code of conduct 
)n the Table of the House. 

Export of Iron Ore 

.553 J Shri Ramachandra Ulaka: 
"\. Shri Dhuleshwar Meeua: 

Will the Minister of Commerce be 
pleased to refer to the reply given to 
Starred Question No. bclO on the 13th 
March, 1964 and state: 

(a) whether the proposal tf) set up 
an organisation in his Minhh'l' to en-
sure complete integration in ·planning 
and implementation of the sch"mes 
for the development of export trade 
in iron ore has since been considered; 
and 

(b) if so, the nature of decision 
taken thereon? 

The Minister of Commerce (Shrl 
Manubhal Shah): (a) and (b). A 
statement is la~d down on the Table 
of the House. [Placed in Library, See 
No. LT-3327/64), 

Overbrldre at Rajpur Railway Station 

1684. Shri DaJjlt Singh; Will the 
Minister of RaDway. be pleased to 
state; 




